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Government of West Bengal
Legislative Department

West Bengal Act VI of 1957

THE WEST BENQGAL APPROPRIATION (VOTE ON
AGCOUNT) AOCT, 1957

[Lassed by the West Bengal Legislature. ]

[Assont of the Governor was first published in the Calcuita Gazette,
Iatraordinary, of the 29th March, 1957.]

[29th March, 1957.]

An Act to provide for the withdrawal of certain sums from and
out of the Consoliduted Fund of West Bengal for the
service of a part of the financial year 1957-58.

Wurress it is expedient to provide for the withdrawal
of certain sums from and out of the Consolidated Fund of
West Bengal for the service of g part of the financial year
19567-58;

It is hereby enacted in the Eighth Year of the
Republic of India, by the Legislature of West Bengal, as
follows : —

1. This Act may be called the West Bengal Appropria-
tion (Vote on Account) Act, 1957.

2. Trom and out of the Consolidated Tund of West
Bengal there may be withdrawn sumg not exceeding those
specified in column 2 of the Schedule amounting in the
aggregate to the sum of fifty-one crores, sixty-two lakhs and
sixteen thousand rupeces towards defraying the several

charges which will come in course of payment during the

financial year 1957-58.

3. The sums authorised to be withdrawn from and out
of the Consolidated Fund of West Bengal by this Act
shall be appropriated for the services and  purposes
expressed in the Schedule in relation to the said year,

*Price—Indian, nP. 12; English, 3d.
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(Schedule.)
SCHEDULE,
(See sections 2 and 3.)

Sums not exceeding—

Services end purposes,

Voted by the

Charged on

Legislative the Con- Total,
Assembly. solidated Fund.
; Rs, Rs. Ras.
“ A—Direet Demand on the Reventie,
: 4¢—Taxes on Incoms other than Corporation 2,34,000 1,000 2,35,000
Tax and Estate Duty.
7—Land Revenuo .. 2,04,58,000 2,04,58,000 ]
AA—Principal Revenue Heads—Forest and
other Capital Accounts gutside the Reve-
Nue Account,
65—Paymens of Componsation to  Land 35,42,000 356,42,000
olders, ete.,, on tho abolition of the o
Zemindary System,
A—Direct Demand on Revenue,
§—State Bxeise Duties 17,286,000 17,26,000
9—Stamps 3,67,000 3,567,000
P ‘ 10—Forest 48,25,000 4 8,25,00¢0
' 11-—Registration 9,13,000 9,13,000 o
12—Taxes on3Vehicles 2,264,000 2,26,00q -
13—Other Taxes and Duties 12,455,000 12,45,00q |
' C—Revenue Aecount of Irrigation, Navigation,
¥ Embankment and Drainage Works.
j:f 17—Interest on Trrigation Works (Commer.
i cial),
|
i XVII——Im-Lgabxon~VVorkmg oxpenses 9,34,000 |, 9,34,00p0
'18--Other Rovenue expenditure  financed 77,80,000 77,80,000
| from. Ordinary Revenuesg, ?
5 H—Givil Works and Miscellangous Public
mprovements.
51A—Tnterest on Capital Qu tlay on Multipuzr. -
pose River Schemes,
51B—Other Revenus expenditure connseted 6,65,000 . 6,665,000

with Multipurpose River Schemes,
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#.
Sums not exceeding—
Sorvices and purposes. g
Voted by the Charged on
Legislative the Consoli- Total,
&) Assembly, dated Fund.
¢
‘ Rs. Ras. Ra.
¢C—Gapital Account of Irrigation, Navigation, s
Embankment and Drainage Works out-
side the Revenue Account,
' ion of Irrigation, Navigation, 26,76,000 2
“68~00§f12%1ﬁ;3§e§t and Drainege Worls 6,76,000
P (Commercial).
-2a1 Account of Givil Works and
HH“‘Qafé;‘fgneous Public Improvements oug-
;ﬁse the Revenue Account.
v : tlay on. Multipurpose River 62,55,000 62,655,000
| SOA—‘%”(;EIQ{;;IOS guts?de the Revenue Account,
E—Debt Services.
92 Toterest on Debt and other obligations ., 1,000 1,50,00,000 1,60,01,000
, s tion or Avoid- . -
—} opriation for Reduc
r 23’AI§§0§ of Debt.
F—@ivil Administration.
95— General Administration .. } 1,43,63,000 4,482,000 1,48,05,000
5—
y7_Administration of Jusbice . 37,85,000 11,73,000 49,58,000
g TJails and Convict Settlements . 40,098,000 40,09,000
28— .
. . ‘e 3,13,27,000 3,13,27,000
s 29,_1301103
b ,p—ports and Pilotago . 3,40,000 3,40,000
[¥]
46—Scientific Departments _ 29,000 29,000
47— Bducation 4,84,84,000 4,84,84,000
v 005
-~ gg.—Medical - . ,065,18,000 13,000 2,05,31,000
{  g9—Public Health . 1,01,02,000 1,01,02,000
40—Agriculbure—Agriculture .. . 2,25,34,000 . 2,25,34,000
pF—Givil  Administration—OCapital Account
outside the Revenus Account.
F- 71-—Cepital Outlay on schomes of Agriqultm’&l 47,50,000 47,50,000
Improvement and Ressarch outside the
Revenue Account,
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1957 .

[West Ben, fq

Sums not oxceeding—

Services and . '
Bervicos an prrposes Voted by the Charged on
Legislative the Con- Total.
Assembly., solidated Fund.
Rs. Rs. Rs.
F—Givil Administration. .
40-—Agricu]ture——l?isheries 13,384,000 13,34,0¢
41—Veterinary 16,39,000 16'39’0?;
42—Co-operation 19,14,000 - 19,14,0¢
4:3-Industries~1ndustries 44,42,000 44’42’0":
H—Civil Works and Miscelianeous Puplie
Improvements,
92—Interest on Capital Outlay on Electricity . .
Schemes,
62A—OQther Revenue expenditure connected ..
with Electricity Schemes, v
XLI—Receipts from Electricity Schemes— - e
Working 8Xpenses,
HH—Capital Acgoynt OF Civil Works ang
Miscellaneoys Public Improvements within
the Revenue Account,
53—Capital Outlay on Electricity Schemes - .
met out of Revenue,
FF—Givil Adminisfration—capital Account
outside the Revenue Account,
72—Capital Outlay on Industria] Development, 47,565,000 47,55, Qg
outside the Revenue Account,
HH—Gapital Account of Cjyil Works ang
Miscellaneous Puplic Improvements out-
side the Revenue Account,
81A—Capital Outlay on Electricity Schemes . .. '
outside the Revenue Account.
F.—Civil Administration,
43-Industries-00ttage Industries 46,77,000 46,77,0¢y
FF—givil Administraﬁon~capiial Account
outside the Revenye Account. -
72—Capiial Outlay on Industrig] Development 1,83,000 1.83,000
outside the Revenuo Account~00tmge
dustries,
———— Smae] T ——
4
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i
Sums not exceeding—
Sorvices and purposes.
Voted by the Charged on
Legislative the Cousoli- Total,
Assembly, dated Fund.
.- - . Rs. Rs. Rs.
F—Civil Administration,
il 43— Tndustries—Cinchona 14,567,000 14,567,000
5{\-, 47— DMiscellaneous Departments |
V) 47— Miscellaneous Departments—Tire Services 14,22,000 . 14,22,000
§ 47—Miscellaneous Departments—Excluding 80,65,000 80,65,000
Trire SErvices.
—Qivil Works and Miscellaneous Pubjic
H—Givil W Improvements,
50——Civil Worls 1,82,10,000 5,08,000 1,87,18,000
J—Miscellaneous,
54—Famine 73,186,000 73,16,000
| §4B—Privy purses and Allowances of Indian 73,000 73,000
Rulors.
f §5—Superannuation Allowances and Pensions 67,85,000 92,000 58,77,000
: ous Gapital Account within
g JJ——M‘SGeuanefne Revenue Account.
4
A—Commutation of Pensions finenced from
h 55 Ordinary Revenues.
| i eous Capital Account outside
%\, JJ——-Mlscelianth 8 Revenue Account,
/ 83— Payments of commuted value of pensions 3,17,000 6,000 3,23,000
J—Hiiscellaneous.
56—Stationery and Printing 29,23,000 29,283,000
i 57—Miscellaneous—DMiscellaneous ..
{ 57—DMiseollansous—Contributions 54,00,000 8,18,000 62,18,000
| 57—Miscollaneous—Other Miscellaneous 62,138,000 1,000 62,14,000
é Expenditure.
JJ—Miscellaneous Gapital Account outside
3 the Revenue Account.
—Capital Account of other State Works 1,81,58,000 1
82 r?utside the Revenue Account. »81,68,000

—_—
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Services and purposes,

E—Debt Services,

22—TInterest on Dobt, and other obligationg—
Expenditure on displaced persons,

J—HMiscellaneous,

57-—Miscella.neous—Expenditure on dis-
placed persons.

JU—Miscelianeous Gapital Account outside the
-Revenue Aceount,

82— Capital Account of other State Works
outside the Reverus Account—Iixpen-
diture on displacod persons,

Public Deht.

Loans for displacod persons

Loans ang Advyancges by State Government.

Loans and Advances to displaced persons

E—Debt Sarvices,

22—Interest on Debt and other obligationg—
Community Development Projects.

-M—Extmordinary Ttems.
63B—-—Commum'ty Development Projects,

National Extension Service and T.ocal
Development Works,

Jd—Miscellaneous Gapital Account outside the
Revenue Account,

82—-—0&pit$}1 Account of other State Works
outside the Revenus Account—Com .-

munity Development Projects.

Public Deht.

Loans for Community Development Projects

Loans and Advanges by State Goverameni,

Loans and Advances under Community
Development Projects,

et i

Sums not exceeding— g
Voted by tho Charged on a::ﬁ
Legislativa the Consoli- Total. 3
Assembly., dated Fund. e
:‘b
Rag. Rag. Rs. 2
b
89,000 89,00¢ |
8,83,96,000 8,83,96,004 ]
1,30,83,000 2,000
2,00,00,000
. 3,862,000
75,93,000
8,36,000
4,20,000
10,81,000




Lhe West B engel Appropriation (Vote on decount) Act, 1957

VI of 1957.]

(Schedule. )

~

Services and purposes,

Sums not exceeding—

M—Extraordinary Items.
63—Extraordinary charges in Indin

+ 64C—Pre-Partition Payments

Miscellaneous  Public Improvements

3H:-{——l.'}apital Account of Givil Works and
,! outside the Revenue Account.

!

i

80A—Capital Outlay on Multipurpose River
: Schemes outside the Revenue Account
—Damodar Valley Project,

i

i

81—Capital Account of Civil Works outsides
the Revenue Account.,

|

i

J—~Hiiscellanecus.
| XIVIA—Receipts from Road and Water

Transport Schemes-~Working Ex-
penses.

!uJ—Misce!Ianeous Capital Asccount ouiside
the Revenus Account.
82B—~Capital Outlay on Road and Water
Transport Schemes outsido the
Revenue Account.
|
85A—~Capital Outlay on State Schemes of
Govornmesnt Lraling.
Public, Debt.
Floating Debt ..
Loans from Reserve Banlk of India,

Loans from Union Government

Loans and Advanceshy State Qovernment.

Loeans and Advances by State Government

Total

Voted by tho Charged on Total.
Logislative the Consoli-
Assembly. dated Fund.
Rs. Ra. Ras.
86,12,000 86,12,000
3,14,000 3,14,000
2,04,94,000 2,04,94,000
3,30,39,000 3,30,39,000
98.93,000 2,35,000 1,01,28,000
19,05,000 19,065,000
86,33,000 86,838,000
. 68,45,000 68,45,000
2,00,00,000 2,00,00,000
48,99,94,000 2,62,22,000 51,62,16,000
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